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HIGH COURT FOR THE STATE OF TELANGANA

AT HYDERABAD

MONDAY, THE THIRTIETH DAY OF SEPTEIV1BER

TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE A.LOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

WRIT APPEAL NO: 1132OF 2024

writ Appeal under clause 15 of the Letters Patent preferred against the order

dated 30-08-2023 in the W.P No.4706212018 on the file of the High Court'

Between:

'l . K Venkanna, Slo Jaggaiah, Aged about 55-years, Occ Ex-Casual Labour in' 
F'cl-M-y;igLJa- n75"H No"2-40, llot li9 

-74. 
Near Gramapanchavat'

Jillellagutalsaroornagar Mandal, RR District (l D N-o 154/2001L^ ---^ ,^^^
2. Karimihetty Vishwanadham. S/o Satyanarayana, Anerl about 52 vears' ucc'

Ex-Casual Labour in rCi'rvr'rvhg;,ij Rio'Prakas"h Nagar' H No 35-486'

Miryalguda Nalgonda District (l D No 83/2002) 
^: Ma'Ha"neef. Slo"Xnasim,lq;d about 55 years, Occ Ex-Casual Labour in FCI" ffi#ki;;l ni" ri r.r" r-'ss/"23, Maseed Banda, Kondapur, R R District (l D No

91/98)
4. Ravirila Venkatanarayana, S/o Venkateshwarlu Aged about !S Ve1s,-Q99

Ex-Casual Labour in FCI tt/iryalguCa. R/o H No 251' Bangarugadoa'
N,drrrnu Mandal, Nalgonda District (l D No 146/2001) - ^

5.JMThriupathaiah.S/o-Nagaiah,Aged55-years'OccEx-CasualLaDourln" rci vriivriLrtr nl.-r c iBlpooii Nagar Mirvalguda Nalgonda District (l D

No 150/2001)
o sk rvrarirno6b, s/o Janimiya, Aged about 57 years occ. Ex-casual Labour in- Fci iraiivirduJj.-nlo H r.rii rslzoo Reddy colony. Miryarsuda, Nalgonda

District (l D No 165/2001)
Z frrfa. Veiuaani, S/o Oasilragiri. Aged about 58 years. Occ. Ex-Casual Labour' ii'-icr nrirvriglJr, nlo n Nt 2so7t Reddvpallv-tV), Narsapur Mandal' Medak

Distrjct (l D No 158/2001)
e. MJ SJdrni, s7o oasfiadiri, Aged about 55 years, occ Ex-Casual Labour in" 

FCr 
-iiliiiigror, 

nv"-Sn%rithiiagar, il/rryalguda, Nalgonda District' (1 D No

160/2001)
S. pa;duga'Narayanamma. Wo Krishqaiah Aged^about 55 

-y^ears' 
Occ Ex-- bririi Luuort'in FCI 

-Mirvalguda, 
R/o H N-o 34-32411' FCI Bapujinagar'

Miryalguda. Nalgonda District (l D No 185/2001)
f O Cuirm"aOivelti y;daiah, Slo S)tf'airn Aged about 55 years. Occ. Ex-Casual'" 1j[;;r i" ibr rr,lirvrrg;r, R,;--n No"3-174, Ravinbranagar' Miryalguda'

Naloonda District (l D No'149/200'l)
11.H;;'d.j;"rt;;il]i"uiv, slo sJrn*"otiv Ased about 60 vears occ Ex-casual'' LJ6"ri"ir' FCJ i',iitvrrsrir] il; FiX" iitAB, Matha'laxminasar' Kothapet

Hvderabad (l D No 164/2001)
12. kffi";;;;;atty samoaialt.,] s/b Ramulu, A'ged about 55 vears' occ' Ex-Casual- L;ilri in Fct'tvtiryatgu,i", nl" n uo +'1a7, t Vellemla; Chityal (M) Nalgonda

District (l D No 19512001)
I
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13 Chilakalametla Yadaiah, S/o Lingaiah, Aged about 42 years, Occ. Ex-Casual
Labour.rn^FCJ C.hqty.ql [/o H No 7-36, peddabaviguOem, Chityat (tV),
Nalgonda District (l D No 162l200'l)

14 Md Yousufjanl S/o Mahaboob Aii, Aged about 57 years. Occ. Ex_Casual
Labour in I Cl Chrtvat R/o H No 6-6-214. Ravindranalar. Nalgonda. 1f O No
156/2001\

'l5 Boinapa]1y Narsrmha, S/o Ramaiah @ Narsimha Rao, S/o tiama Rao. Aoed
lbout 57 ye^qr: 999 Ex-Casuat Labour in FCt Chityat nlo n No g_ti

_^ Priya naga r,_C h ityal, Nalgonda District (l D No 173/2001)'
16 Thirupathr Rammurthy, S-io Ramanarsaiah. Aged about 54 years. Occ. Ex_Casual Labour in FC.l Miryalguda. R/o H No i 8-640. S;anthosh Nagar,

Itiliryalguda, Nalgonda Districi. -
lT.Ammineni Narsimharao, S/o Erukalaiah. Aged about 54 years. Occ. Ex_

Casual Labour in FCI tvliryalguda, R/o H No i-156/2, Ravind,ja flaoai Cotonv
Railway station road, Nliryalquda, Nalqonda Distlct.

1B Kottha, Jagan fMohan Rio. -Slo Sam6ashiva Rao. Aged 55 years, Occ. Ex-
Casual Labour in FC! l/tiryalguda, Rio H No 1_9_6] /91 D:2, Shanthinagar,
Near Maruthi School, Suryaietl Survapet Distrrct

19 Nekkanti, Adinarayana, Sio-pattabhiramaiah Aged about 58 years. occ. Ex-
Casual I abour in FCI Miryalguda R/o H No 3_.157 l_livindra Nagar,
tttlryalguda, Nalgonda District.

20 Chinthareddy Amruthareddy, S/o lvleera ReddV. Aqed abou 55 vears. Occ.
Ex-Casual L abour in FCI [\/iryalguda R/o H No 7_2i0 Chaita nya riager,' n-oaO
No 5. Arliryalguda Nalqonda Dis[rict.

21 B Bayamma. W/o Si-tharamsingh, Aged about 55 years. Occ. Ex_Casual
Labour rn FCr [\/irvarouda, R/o-H Nd 35-442t2 R.a(ashna,]Li, IVrryargud;:

^^ Nalgonda District (t'D"No 147i2b}l
22 Gudipati HLV:gig!-. S/o Mangaiah, Aged about 56 years. Occ Ex_Casual

f,l?_"^rl,il fCl Miryatguda, Rio H No"19_615 t/uthir6ddyiu.rt; Mrryrtsrd;.
Natgonda IJtstrict.

23.Rachuri Vgqralqh, S/o Venkataiah, Aged about 50 years. Occ Ex_Casual
fgbour in FCI Miryatguda, R/o H No 1:6-141t48t68t4,'sriramiagar, S"r;;;i
UISt

24 XSmmiTp?ti Sydutu g/o- pedda Lingaiah Aged about 50 7ears, Occ. Ex_uasuat LaDortr rn FCI Miryalguda. R/o H Nc 7_166/9 Sitharampuram,
Miryalaguda.

2S lqlsq Kotaiah, S/o Sriramulu, Aged about 50 years, Occ. Ex_C.asual Labour inFCl. ft/iryalgudr,tg H No 6:2_333/.1 . Srin'agar'Colony llear-N;;*lr;;
College, Nalgonda District 50800.,l .

...APPELLANTS/WRIT pETtTtONER Nos_1 rO fi, 14 TCt 22,24,26rO 28

AND

1. Government of lndia, Minister and Labour and Emproyment, shastri Bhavan,
New Delhi,

2. The Chairman and l,4anaging Director. Food Corporation of India, Head
Office. 16-20 Barakhamba lane, New Deihi .1 10001a l!9 !o_n1t, 

nlanager, Food Corporation-o,f lndia, Zonal Office, Opp. Shasthri
Bnavan, Nungambakam, Chennnai 600006.4. The General Manger, Food Corporation of lndia, Regional Office. Hacca

_ Bhavan, Public Gardens, Hyder'abad.
5. The Area Manager / Districf lVlanager, Food Corporation of lndi,a, post.

Nalgonda, Nalqonda District.6 T Jayasingh Jaisingh taie!),.S/9. Narsing B_ansingh, Aged about 57 years,occ Ex-casur Labour in. fQr, ff'llIqrsq{5, Rio Hi'ro 3B-a q)ri-;iaxJJinzsar,
Miryalguda Natgonda Diskict (lD'Nol1 51lZ0O1 I
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P. Prasad (died), S/o. Satyanarayana, Aged about 55 years, Occ. Ex-Casual
Labour in FCI trlliryalguda, R/o. H.No.14-30, P and T Colony, Dilsukhnagar,
Hyderabad (lD No. 1 55/2001 )
GLntur Chaiurvedi (died), S/o. Venkat Raidu. Aged about 55 years. Oc-c. Ex-
Casual Labour in Fbl Miryalguda, R/o. IVRM, Miryalaguda (lD No '181/2001)

(Respondent Nos.6, 7 and B are not necessary parties in this case)

...RESPONDENTS/PETITIONER Nos.13,23 & 25

lA NO: 2 OF 2024

Petition under section 15'l cPC praying that in the circumstances stated in

the affidavit filed in support of the petition, the High court may be pleased to stay

the operation of the orders passed in w.P.No.47062 o'f 2018 dated 30.08.2023

pending disposal of the main Writ Appeal.

Counsel for the

Counsel for the

Counsel for the

Counsel for the

Appellants: SRI JALLI KANAKAIAH, SENIOR COUNSEL FOR

SRI NARENDAR JALLI
Respondent No.1: SRI GADI PRAVEEN KUMAR, Dy.

SOLICITOR GENERAL OF INDIA
Respondent Nos.2 TO 5: SRI DOMINIC FERNANDES, SC FOR

Respondent Nos.6 TO r, - 
t"'

The Court made the following: JUDGMENT



THE HON'BLE THE CHIEF JUSTICE AIOK ARADHE

AND

THE HON'BLE SRI JUSTICE J.SREENIVAS RAO

WRIT APPEAL No.II32 of 2024

JUDGUENI: tpcr thc Hon brp tt,p (.hicI Justt, e Ata^ A,,tdh.)

Mr. Ja1li Kanal<aiah, learned Senior Counsel

representing Mr. Ja-lli Narendar, learned counsel for the

appellants.

Mr. Dominic Fernandes, learned counsel for the

respondents No.2 to 5.

2. This intra court appeal has been fiied against the

orcler dated 30.08.2023 passed by the learned Sing.e Judge

by which the writ petition preferred by the appellants,

namely W.P.No.47O62 of 2018, has been dismissed.

3. Learned Senior Counsel for the appeilart submits

that there is material on record to demonstra te that

subsequent to the order passed by a Division Bench of this

Court, the Food Corporation of India has engaged casual

labour. However, the aforesaid material inadvertently was
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not placed before the learned Single Judge. He, therefore,

seeks leave of this Court to withdraw the appeal with the

liberty to seek review of the order dated 30.08.2023 passed

by the learned Single Judge in W.P.No.47062 of 2O18

4. Accordingly, the writ aPPeal 1S disposed of as

withdrawn in terms of the liberty as prayed for.

Miscellaleous applications pending, if any, shall

stald closed. However, there shall be no order as to costs.

SD/- I.NAGA HMI

DEPUTY R GI RAR
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HIGH COURT

DATED:3010912024

JUDGMENT

WA.No.1132 ot 2024

DISPOSING OF THE WRIT APPEAL
WITHOUT COSTS.
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